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GUJARAT STATE (Western Zone Bench)

REGD. N0.2056/02

ORIGINAL APPLICATION NO. 107 OF 2023

Pooja Hotchandani and other ...  Applicant
_ VERSUS 9
.--Nadiad Municipality & Others. ... Respondents REGD. }f:%;":%:/oz

17-01-2027

FURTHER AFFIDAVIT _ON
BEHALF OF RESPONDENT NO.
1 — NADIAD MUNICIPALITY.

\ \ I, RUDRESH JILUBHAI HUDAD, chief officer of the
Respondent No. 1, Nadiad Municipality do hereby state on

solemn affirmation as under:-

1. Apropos the order dated 21-11-2023, uploaded on 04-
12-2023, the answering respondent place on record

following facts for its consideration:-

2. It is respecffully submitted that respondent Municipality
has taken the effective steps and actions for the removal
of solid waste and has made the planning for the same
systemaﬁcaﬂy / scientifically to complete the work of
dispbsal of legacy waste by May, 2024. I humbly
produce the same before the Hon’ble Tribunal for kind
perusal and consideration. The respondent municipality

is strictly following the same what is stated by it and 5

P~
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respondent municipality are doing the best to achieve

the target as mentioned / declared.

On receipt of the notice, issued by the Honorable

Tribunal, certain corrective steps have been taken by

the respondent Municipality and details thereof are as

under.

(1)

The work of disposal of legacy waste collected at
the site, by scientific method has been entrusted
to Daya Charan & Company of New Delhi on

29.04.2023 by following requite procedure of

inviting online tender.

(2)  The said company has even completed the work of
processing of legacy waste of 50,000 Metric Tones
up to October, 2023 and work of processing legacy

work is also going on satisfactorily.

(3) The construction of compound wall of 600 Meters
has been completed and rest of the construction of
compound wall will be completed as the earliest,

preferably within 6/8 months it will be completed.

(4) The respondent Municipality has made a plan to
install plant for disposal of daily fresh waste on
the land available to it after the completion of
disposal of legacy waste and had sent DPR to the

Regional Commissioner of Municipality of
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Ahmedabag Zone and mechanical approval has

been received on 22.9.2023 and administrative

approval will be received shortly.

S ‘ : p
(S5) Total 4 Chain Mounting Hitachi Machines, 2 JCB

machines, 2 Trommel Machines and other
necessary machineries have been deployed at the

site for disposal of legacy waste by scientific way

and it will be completed by May, 2024, as

declared. N

ral b

(6) One Team of Fire Brigade with one fire fighter has
been kept present for 24 hours at the site to
prevent any unfortunate incident of fire and / or

smoke at dumping site of Municipality.

(7)  Security guards have also been deployed at the
site for 24 hours so as to avoid any unfortunate
incident of fire and also to see that cattles do not

enter the site premises.

It is respectfully submitted that respondent Municipality
has started strictly following the rules framed for Solid
Waste Management Rules, 2016 and doing best to keep
the environment clean and neat.

Solemnly affirmed at Nadiad on 04-12-2023.

@V\/ S Hetod

red
Chief Officer RY%

Nadiad Municipality S&EFOREME
\

Chief Officer *¢<ja Bhavhaba R,
NADIAD NAGARPALIKA  isovt.of indiz)
101/162, Xaveri Plaza, Mill R,

At Nagiad. Oist. Xineda.
Ph. 0268-2565713
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City Solid Waste Action Plan

Estimate
Sr.No. | Name of Work Date Progress Cost in Remarks
crores
. work is in progress
Scientific .
i = a leted
I disposal of | 29/04/2023 | ! Projects —legacy waste 12.70 & will campiete
legacy waste scientific disposal in
May-2024
Infrastructure ,
work (Internal | Projects — infrastructure work w!II be
2 A 09/01/2023 Jects — intrastruc 1.34 complited
Road and development May-2024
compound wall) y
DPR sent to RCM
Office, T.S.
) v v Received on
Daily collected 1 Projects — Municipal 22/09/2023, work
3 fresh waste 21/02/2023 solid waste treatment 4.31 will be start after
processing plant plant Administrative
approval and will
be completed up to
December-2024
1 Projects — compound
4 wall, Tubewell with tink, Block estimate
c.c.t.v. c:amera workK, submitted to RCM
Infrastructure street light, office office and planning
4 development 23/11/2023 building, staff quarter, 7.86 p
: - to complete work
works toilet block, incinerator up to
machine building, 3 No.
JCB type vehicle & HT December-2024
Electric connection work
Note :- Nadiad Municipality has appointed Mars green tech infra ventures agency, A reputed and

experienced firm in field of SWM — 2016 Rules and related works, as a PMC Agency, for above works
to making scientific survey and to prepare detail project report. Nadiad Municipality have planning to
submit Total DPR for the above works up to dt.15/12/2023 to RCM Office Ahmedabad for T.S. &
A.S.

After completing scientific disposal of legacy waste project work, approximate 5.0 hectare of
land will be reclaimed by Nadiad Municipality in May-2024. In that land Nadiad Municipality will
construct fresh waste treatment plant and sanitary land fill site and other infrastruecture development
work up to December-2024.

gj( Municipal Engineer Chief Officer
Nadiad Municipality Nadiad Municipality

C:\Users\bhautik\Desktop\paresh 2023\CSWAP Action Plan.DOC § 1
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(SYMBOL) NADIAD MUNICIPALITY

President 1 2550217 P.B. No. 8

Nadiad Municipality : 2551376/77 Nadiad Municipality

Fax : 2551378 Sardar Udyan,
Nadiad, Dist. Kheda

E-Mail : nadiadmunicipality@yahoo.com

Outward No. A/1600/23/24 . Dt. 01.11.2023

To :

The Manager,

Avan Industrial Security and Investigation Services,
Opp. Vaishali Cinema,

Nadiad -02.

Subject : Provide Security Guards.

Ref. : Sanction letter No. I. No. 6203, dated
30.10.2013 of the Hon’ble President.

You are hereby informed on the subject referred to
above that your rates of price for providing security guards
at diffex;ent places have been approved in Nadiad
Municipality and, accordingly, you shall make
arrangement to provide security guard on the following
place mentioned against it f1"om 01.11.2023 and shall
produce the certificate on every month to the concerned

department for the purpose of bill.

Sr. Name of the| No.of |Time / details of work
No. |Place Guards
1 Dumping Site 2 1 Shift of 12 hours.
of Nadiad
Municipality, (From 6.00 hours
Kamla Road, _ evening to 6.00 hours
Nadiad morning)
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(To keep the watch to
see that incident of fire
may not occur on the
heaps of waste)

2 Dumping Site 1 1 Shift of 12 hours.
of Nadiad '
Municipality, (From 6.00 hours
Kamla Road, evening to 6.00 hours
Nadiad morning)

(To keep the watch to
see that incident of fire
may not occur on the
heaps of waste)

Sd. Illegible,
Chief Officer,
Nadiad

Copy to:

1. Hon’ble President, Nadiad Municipality, Nadiad.
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(SYMBOL) NADIAD MUNICIPALITY

President : 0268-2550217 P.B. No. 8

Nadiad Municipality : 0268-2551376/77 ' Nadiad Municipality

Fax : 0268-2551378 Sardar Udyan,

E-Mail : nadiadmunicipality@yahoo.com Nadiad, Dist. Kheda

Web-Site : www.nadiadmunicpality.com

Outward No. A/1601/23/24 - Dt. 01.11.2023
ORDER

To :

Shri Dixitbhai V. Patel,
Divisional Fire Officer,
Fire Brigade Department,
Nadiad.

You are hereby ordered that all the waste of the city
are being dumped by Nadiad Municipality at Kamla
Dumping Site. In pursuance thereof, one team along with
fire fighter shall be kept presént for 24 hours with a view
to see that any incident of fire or smoke shall not occur in
heaps of the waste collected at Kamla Dumping Site and if
any incident of fire or smoke on the heaps of waste is

occurred, water shall be sprinkled and report thereof shall

be made at here.

Sd. Illegible,
Chief Officer,
Nadiad
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(SYMBOL) NADIAD MUNICIPALITY

President 1 2550217 P.B. No. 8

Nadiad Municipality : 2551376/77 ' Nadiad Municipality
Fax : 2551378 Sardar Udyan,
E-Mail : nadiadmunicipality@yahoo.com Nadiad, Dist. Kheda
Outward No. A/1708/23/24 Dt. 20.11.2023
To :

The Regional Officer,

Regional Office, ’
Gujarat Pollution Control Board,
201-B Block, Sardar Patel Bhavan,
Nadiad.

Subject : Regarding Systemic Planning under Solid
Waste Management Rules, 2016. :

With reference to subject noted above, it is

respectfully submitted that the Nadiad Municipality has

started its working on the following issues under the Solid

Waste Management Rules 2016 and have made systemic

planning fdr other wdrkings.

(1) The Nadian -Municipality has started its work
for disposal of legacy waste collected at the site of 2,30,956
Metric Tons approximately b}.r scientific method for the
management of solid waste. In this regard, procedure for
on-line tender has been completed and work has been
assigned to Daya Charan & Company of New Delhi on

29.04.2023. The proccssing work of legacy waste of
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50,000 Metric Tons approximately has been completed till
October, 2023 and planning has been made to complete
remaining work up to May — 2024.

(2) The procedure for obtaining necessary
mechanical and administrative approvals of the
government for starting infrastructural development
works (internal road and compound wall of first phase) at
the site fixed for méﬁé.gement of solid waste by online
tender has been started- gy Nadiad Mﬁnicipality. The work
of disposal of solid waste is at present continued at the
site, and therefore, work of internal road is not started.
Moreover, construction work of compound wall having
leﬁgth of 600 Meters approximately has been completed.
After completion of disposal of legacy waste work up to
May - 2024, the work of internal road and work of
construction of remaining compound wall will be started.

(3) Nadiad Municipalify for the management of
solid waste will complete the work of legacy waste coliected
at the site up to May — 2024. After the completion of work
of removal of legacy waste, land admeasuring S0,000 Sq.
Meters approximately wﬂl be _available to the Munic‘ipality.
Nadiad Municipality has made planning for inétallation va
plant for disposal of daily new fresh waste in the said land

and in this connection, DPR has been sent to the Regional
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3¢
Commissioner - Municipalities, Ahmedabad Zone for
approval and, accordingly, me_chanical approval has been
granted on 22.09.2023 and administrative approval will be
received within short time. Thereafter the said work will be
started. At present, Nadiad Municipality has been allotted
scientific landfill site constructed at Khambhat by the
Government of Gujarat for the inert material collected
daily after the processing work of waste.

At present, at the site of solid waste management of
Nadiad Municipality, total 4 Chain Mounted (Hitachi
Machines), 2 J.C.B., 2 Trommel Machines and other
necessary machineries have been used for the disposal of
legacy waste by scientific way and the work will be
completed up to May, 2024. Moreover, one fire fighter is
also kept at the site by Nadiaq Fire Brigade with a view to
avoid incidents of fire because of gas lying in the waste.
The employees of the sequrity agency are also kept present
at the said site. B

Thus, Nadiad Municipality has made planning for the
works to be carried out under the instructions of Solid
Waste Management Rules, 2016 and as per the grant
allocated by the government. The work of disposal of legacy
waste is in progress and will be completed up to May 2024.

After the disposal of legacy waste, the work will be done on
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the land available as per the planning as stated herein
above and plan has been prepared to complete the work
up to December, 2024. It is requested that this may please

be taken into consideration.

Sd. Illegible,
Chief Officer,
Nadiad Municipality.



